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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748480
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Chhattisgarh High Court   [33] 
Anil Yadu v. Sunita Yadav, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6419 
Ashish Agarawal v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 6436 
Bharatlal Sahu v. Nageshwari Sahu, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6420 
Chandra Kumar Dadsena v. State of Chhattisgarh, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine 

Chh 6440 
Digambar Kashyap v. State of Chhattisgarh, (Sachin Singh Rajput, J.), 2025 SCC OnLine Chh 6413 
Diyanat Khan v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6427 
Durgeshnandani Chandrakar v. Anurag Chandrakar, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 

6417 
Ganeshram Sen v. Sanjay Toppo, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 6424 
Gulab Singh v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 6435 
Haribandhu Baghel v. Champa, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6418 
Israfil Khan v. Shahina Parveen, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6422 
Jagmohan Patle v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 6439 
Jay Agencies v. Nick Moblile Gallery, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 6415 
Jyoti Kothari v. Gaukaran Kothari, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6423 
Laxman Rathiya v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 6411 
Moradhwaj Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 

SCC OnLine Chh 6430 
Municipal Corpn. v. Sangeeta Jain, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 6431 
Parmeshwar Deshlahre v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2025 SCC OnLine 

Chh 6425 
Prema Haththel v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 6438 
Raigarh Automobiles (P) Ltd. v. Santosh Patel, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 

6408 
Rajeshwar Jain v. Munika Jain, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6421 
Raju Yadav v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 6412 
Rishiraj Kumar Shukla v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 

2025 SCC OnLine Chh 6414 
Sahil Jethwani v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6426 
Sangeeta Devi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6429 
Sanjay Shukla v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 6416 
State of Chhattisgarh v. Anil Kumar Tiwari, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 

SCC OnLine Chh 6433 
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748555
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748549
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State of Chhattisgarh v. Jugal Kishor Uraon, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 
SCC OnLine Chh 6432 

State of Chhattisgarh v. Vishnu Kumar Soni, (Sanjay S. Agrawal and Radhakishan Agrawal, JJ.), 
2025 SCC OnLine Chh 6409 

Subrat Bhattacharya v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 
SCC OnLine Chh 6437 

Suresh Tirkey v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6428 
Vedik Global v. Jitendra Jethwa, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 6410 
Vijay Kumar Deshmukh v. Union of India, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 6434 
  
Delhi High Court   [17] 

Ashwani Kumar v. Union of India, (Manoj Jain and Renu Bhatnagar, JJ.), 2025 SCC OnLine Del 4597 
Dinesh v. State, (Amit Mahajan, J.), 2025 SCC OnLine Del 4586 
Gaurav Khattar v. Virender Aggarwal, (Tejas Karia, J.), 2025 SCC OnLine Del 4594 
Kishan Chand v. Bhagat Ram, (Amit Mahajan, J.), 2025 SCC OnLine Del 4583 
Kishan Kumar v. Mohd. Yunus, (Tejas Karia, J.), 2025 SCC OnLine Del 4593 
Kohler Co. v. Registrar of Trade Marks, (Sanjeev Narula, J.), 2023 SCC OnLine Del 8794 
Prem Shankar v. State (NCT of Delhi), (Amit Mahajan, J.), 2025 SCC OnLine Del 4584 
R.P. Bajaj v. Shiela Kapur, (Tejas Karia, J.), 2025 SCC OnLine Del 4591 
Ranjan Rattan Vadhera v. State, (Tejas Karia, J.), 2025 SCC OnLine Del 4590 
Rasiklal Mohanlal Gangani v. State, (Amit Mahajan, J.), 2025 SCC OnLine Del 4585 
Sanjeev Malhotra v. State, (Tejas Karia, J.), 2025 SCC OnLine Del 4588 
Shri Ram General Insurance Co. Ltd. v. Hans Raj Yadav, (Amit Mahajan, J.), 2025 SCC OnLine Del 

4592 
Staff Selection Commission v. Krashan Kumar, (C. Hari Shankar and Ajay Digpaul, JJ.), 2025 SCC 

OnLine Del 4596 
Suraj Kanojia v. State (NCT of Delhi), (Tejas Karia, J.), 2025 SCC OnLine Del 4581 
T.V. Today Network Ltd. v. Google LLC, (Prathiba M. Singh, J.), 2025 SCC OnLine Del 4587 
Tejinder Pal Singh Malhotra v. State (NCT of Delhi), (Tejas Karia, J.), 2025 SCC OnLine Del 4582 
Varun Tyagi v. Daffodil Software (P) Ltd., (Tejas Karia, J.), 2025 SCC OnLine Del 4589 

  
Gauhati High Court   [15] 

3479 N.N. Singh Security Agency v. Food Corpn. of India, (Michael Zothankhuma, J.), 2025 SCC 
OnLine Gau 3218 

Amarendra Sarma v. Union of India, (Michael Zothankhuma, J.), 2025 SCC OnLine Gau 3219 
Charu Kalita v. State of Assam, (Manash Ranjan Pathak, J.), 2025 SCC OnLine Gau 3223 
Fatema Khatun v. State of Assam, (Manish Choudhury and Mitali Thakuria, JJ.), 2025 SCC OnLine 

Gau 3217 
Gita Rabha v. State of Assam, (Sanjay Kumar Medhi, J.), 2025 SCC OnLine Gau 3222 
Lalchhuani v. Vanlalduha, (Marli Vankung, J.), 2025 SCC OnLine Gau 3213 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748533
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748611
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748653
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Lalrinawma Sailo v. Lalzarliana, (Marli Vankung, J.), 2025 SCC OnLine Gau 3212 
Mitali Bayan v. Dr. Robin Kumar, (N. Unni Krishnan Nair, J.), 2025 SCC OnLine Gau 3210 
Mohd. Nizam Uddin v. Wasir Ali, (Devashis Baruah, J.), 2025 SCC OnLine Gau 3216 
N T Agency v. Tenzing Construction, (Kardak Ete and Shamima Jahan, JJ.), 2025 SCC OnLine Gau 

3215 
Sadou Axom Ptrthamik Tet Uttirno Sikshak Samaj v. State of Assam, (Robin Phukan, J.), 2025 SCC 

OnLine Gau 3224 
Shoriful Islam v. State of Assam, (Robin Phukan, J.), 2025 SCC OnLine Gau 3221 
State of Mizoram v. R. Zotawna, (Mridul Kumar Kalita, J.), 2025 SCC OnLine Gau 3211 
Talut Tamuk v. State of A.P., (Kardak Ete and Shamima Jahan, JJ.), 2025 SCC OnLine Gau 3220 
Vanlaltluanga v. State of Mizoram, (Mridul Kumar Kalita, J.), 2025 SCC OnLine Gau 3214 

  
Gujarat High Court   [9] 

Ashaben Manabhai Chaudhari v. State of Gujarat, (A.S. Supehia and R.T. Vachhani, JJ.), 2025 SCC 
OnLine Guj 2270 

Balubhai Gafarbhai Mir v. State of Gujarat, (Aniruddha P. Mayee, J.), 2025 SCC OnLine Guj 2272 
Bhanubhai Rudabhai v. Collector, (Devan M. Desai, J.), 2025 SCC OnLine Guj 2268 
Dhiren R. Acharya v. Gujarat State Electricity Corpn. Ltd., (A.S. Supehia and R.T. Vachhani, JJ.), 

2025 SCC OnLine Guj 2269 
Kanabhai Jakhrabhai Dangar v. State of Gujarat, (Aniruddha P. Mayee, J.), 2025 SCC OnLine Guj 

2271 
Rajput Punjaji Sayabji v. State of Gujarat, (Aniruddha P. Mayee, J.), 2025 SCC OnLine Guj 2273 
State of Gujarat v. Bhaveshbhai Chandubhai Patel, (Cheekati Manavendranath Roy and D.M. 

Vyas, JJ.), 2025 SCC OnLine Guj 2267 
State of Gujarat v. Natubhai Golanbhai Khuman, (Cheekati Manavendranath Roy and D.M. Vyas, 

JJ.), 2025 SCC OnLine Guj 2265 
State of Gujarat v. Ramaben, (Cheekati Manavendranath Roy and D.M. Vyas, JJ.), 2025 SCC OnLine 

Guj 2266 
  
Himachal Pradesh High Court   [64] 

Amanjeet Kaur v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2228 
Anil Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2266 
Anita Kumari v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2240 
Anita Kumari v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2279 
Arvinder Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2242 
Ashok Kumar v. Union of India, (Sandeep Sharma, J.), 2025 SCC OnLine HP 2251 
Avinash Kumar v. Union of India, (Sandeep Sharma, J.), 2025 SCC OnLine HP 2256 
Chander Shekhar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2280 
Chittar Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2270 
Deepika v. Union of India, (Sandeep Sharma, J.), 2025 SCC OnLine HP 2268 
Desh Raj v. H.P. University, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2284 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748742
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Devender Kumar v. Yashwant Singh Parmar University, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine 
HP 2276 

Geeta Devi v. Union of India, (Sandeep Sharma, J.), 2025 SCC OnLine HP 2265 
Gurdeep Singh v. State of H.P., (Bipin Chander Negi, J.), 2025 SCC OnLine HP 2234 
Gurmail Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2259 
Hanish Thakur v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2233 
Him Singh v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2230 
Janak Dev Sharma v. State of H.P., (Tarlok Singh Chauhan and Sushil Kukreja, JJ.), 2025 SCC 

OnLine HP 2287 
Jaspal Thakur v. Kanchan Chauhan, (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2232 
Kali Ram v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2281 
Kamlesh Kumar v. Union of India, (Sandeep Sharma, J.), 2025 SCC OnLine HP 2248 
Lucky v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2237 
Mahender Singh v. Union of India, (Sandeep Sharma, J.), 2025 SCC OnLine HP 2247 
Malti v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2241 
Mamta v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2269 
Manisha v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2239 
Milli Dev Sharma v. Union of India, (Sandeep Sharma, J.), 2025 SCC OnLine HP 2255 
Minakshi Bala v. Union of India, (Sandeep Sharma, J.), 2025 SCC OnLine HP 2244 
Mohar Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2271 
Mohit Kumar v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2226 
Monika Soni v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2236 
Narinder v. Union of India, (Sandeep Sharma, J.), 2025 SCC OnLine HP 2260 
Neeta Dhawan v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2277 
Nirmla Devi v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2275 
Pardeep Kumar v. Union of India, (Sandeep Sharma, J.), 2025 SCC OnLine HP 2249 
Pooja Rani v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2282 
Pradeep Kumar v. Union of India, (Sandeep Sharma, J.), 2025 SCC OnLine HP 2246 
Prem Lal Barpa v. CIT, (Tarlok Singh Chauhan and Sushil Kukreja, JJ.), 2025 SCC OnLine HP 

2285 
Prem Lal v. Himachal RTC, (Sandeep Sharma, J.), 2025 SCC OnLine HP 2262 
Priyanka v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2229 
Promila Devi v. Union of India, (Sandeep Sharma, J.), 2025 SCC OnLine HP 2245 
Quality Buildcon (P) Ltd. v. Union of India, (Tarlok Singh Chauhan and Sushil Kukreja, JJ.), 2025 

SCC OnLine HP 2273 
Raghubir Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2253 
Rajesh Patial v. Union of India, (Sandeep Sharma, J.), 2025 SCC OnLine HP 2252 
Rajneesh v. Union of India, (Sandeep Sharma, J.), 2025 SCC OnLine HP 2250 
Rakesh Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2278 
Ramesh Chand v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2243 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748701
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Ravinder Kumar v. Union of India, (Sandeep Sharma, J.), 2025 SCC OnLine HP 2258 
Rita Chaudhary v. State of H.P., (Vivek Singh Thakur and Ranjan Sharma, JJ.), 2025 SCC OnLine 

HP 2286 
Rup Lal v. Mast Ram, (Bipin Chander Negi, J.), 2025 SCC OnLine HP 2224 
S.K. Industries v. Union of India, (Tarlok Singh Chauhan and Sushil Kukreja, JJ.), 2025 SCC 

OnLine HP 2272 
Sanjay Chauhan v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2274 
Santosh Kumar v. Union of India, (Sandeep Sharma, J.), 2025 SCC OnLine HP 2254 
Shruti Sharma v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2267 
Sominath v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2263 
Sonu Devi v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2238 
Subhash Chand v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2264 
Sujata Devi v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2283 
Suresh Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2235 
Umesh v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2231 
Vikas Sharma v. Union of India, (Sandeep Sharma, J.), 2025 SCC OnLine HP 2257 
Vimal Kishore v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2225 
Vishal Kaundal v. Union of India, (Sandeep Sharma, J.), 2025 SCC OnLine HP 2261 
Vishal Thakur v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2227 

  
Jharkhand High Court   [8] 

Binsys Technologies (P) Ltd. v. State of Jharkhand, (M.S. Ramachandra Rao, C.J. and Rajesh 
Shankar, J.), 2025 SCC OnLine Jhar 2740 

Cholamandalam Investment & Finance Co. Ltd. v. State of Jharkhand, (Gautam Kumar 
Choudhary, J.), 2025 SCC OnLine Jhar 2741 

Economical Domestic Fuel Enterprise v. Union of India, (M.S. Ramachandra Rao, C.J. and Rajesh 
Shankar, J.), 2025 SCC OnLine Jhar 2742 

Hari Nandan Singh v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2023 SCC OnLine Jhar 
3959 

Mofijuddin Ansari v. Mohd. Samim Akhtar, (M.S. Ramachandra Rao, C.J. and Rajesh Shankar, J.), 
2025 SCC OnLine Jhar 2737 

Narendra Prakash Arya v. State of Jharkhand, (Gautam Kumar Choudhary, J.), 2025 SCC OnLine 
Jhar 2738 

National Highway Authority of India v. State of Jharkhand, (Gautam Kumar Choudhary, J.), 2025 
SCC OnLine Jhar 2739 

Soumendu Ray v. Manasi Ray, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC OnLine Jhar 
2736 

  
Jammu and Kashmir High Court   [15] 

Arun Kumar Singh v. Union of India, (Rajesh Sekhri, J.), 2025 SCC OnLine J&K 636 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748716
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748816
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Court of its own motion v. State (UT of J&K), (Arun Palli, C.J. and Rajnesh Oswal, J.), 2025 SCC 
OnLine J&K 627 

Farooq Ahmad Pandith v. State (UT of J&K), (Shahzad Azeem, J.), 2025 SCC OnLine J&K 629 
Ghulam Nabi Wani v. State (UT of J&K), (Shahzad Azeem, J.), 2025 SCC OnLine J&K 631 
Haneefa Bano v. State (UT of J&K), (Shahzad Azeem, J.), 2025 SCC OnLine J&K 625 
Haneefa Banoo v. State (UT of J&K), (Shahzad Azeem, J.), 2025 SCC OnLine J&K 626 
Maneet Kour v. State (UT of J&K), (Rajesh Sekhri, J.), 2025 SCC OnLine J&K 638 
Mohd. Yousuf Kawa v. State (UT of J&K), (Shahzad Azeem, J.), 2025 SCC OnLine J&K 634 
N.K. Gupta Builders (P) Ltd. v. Union of India, (Rajesh Sekhri, J.), 2025 SCC OnLine J&K 637 
Nufiya Qyyoom v. Union of India, (Shahzad Azeem, J.), 2025 SCC OnLine J&K 630 
Nusrat Rasool v. State (UT of J&K), (Shahzad Azeem, J.), 2025 SCC OnLine J&K 633 
Suhail Ahmad Shora v. State (UT of J&K), (Shahzad Azeem, J.), 2025 SCC OnLine J&K 632 
Sunil Wali v. State (UT of J&K), (Shahzad Azeem, J.), 2025 SCC OnLine J&K 628 
Tilak Raj v. State (UT of J&K), (Rajesh Sekhri, J.), 2025 SCC OnLine J&K 635 
Zahid Ahmad Bhat v. State (UT of J&K), (Shahzad Azeem, J.), 2025 SCC OnLine J&K 624 

  
Karnataka High Court   [7] 

Arjun Anjaneya Reddy v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 4444 
Mahamood Khan v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 4441 
Malavika Periyaswamy v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 4442 
Rajesh v. State of Karnataka, (G. Basavaraja, J.), 2025 SCC OnLine Kar 4446 
Shivappa v. State of Karnataka, (V. Srishananda, J.), 2025 SCC OnLine Kar 4443 
Shivaraj v. National Legal Services Authority, (M.I. Arun, J.), 2025 SCC OnLine Kar 4447 
Varun G.A. v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 4445 

  
Kerala High Court   [7] 

Aathika Mariyam Bindu Nowfal v. University of Kerala, (D.K. Singh, J.), 2025 SCC OnLine Ker 
4194 

Jasmin Shaji v. State of Kerala, (P.V. Kunhikrishnan, J.), 2025 SCC OnLine Ker 4196 
M.D. Esthappan v. RBI, (Anil K. Narendran and Muralee Krishna S., JJ.), 2025 SCC OnLine Ker 

4193 
Saji Varghese v. State of Kerala, (A. Badharudeen, J.), 2025 SCC OnLine Ker 4191 
Subash v. State of Kerala, (A. Badharudeen, J.), 2025 SCC OnLine Ker 4190 
Sujodh K. v. State of Kerala, (Jobin Sebastian and P.B. Suresh Kumar, JJ.), 2025 SCC OnLine Ker 

4195 
Varghese C. Philip Kutty v. C. Varghese Mathai, (Easwaran S., J.), 2025 SCC OnLine Ker 4192 

  
Madras High Court   [30] 

Ahamed Jabir Datageer v. Union of India, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 2993 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748807
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002748861
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Arkema France v. Assistant Controller of Patents & Designs, (Senthilkumar Ramamoorthy, J.), 
2023 SCC OnLine Mad 8399 

Balamurugan v. Collector, (S. Srimathy, J.), 2025 SCC OnLine Mad 2995 
D. Babu Rajendra Bose v. T.N. State Human Rights Commr., (J. Nisha Banu and M. Jothiraman, 

JJ.), 2025 SCC OnLine Mad 3002 
Dharman v. State, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad 2986 
Edward v. Collector, (S. Sounthar, J.), 2025 SCC OnLine Mad 2997 
Haji M.I. Mohammed Ali v. Coimbatore Corpn., (N. Mala, J.), 2025 SCC OnLine Mad 3000 
K. Asokan v. Arumugam, (Shamim Ahmed, J.), 2025 SCC OnLine Mad 2981 
K.S. Nallu v. State, (B. Pugalendhi, J.), 2025 SCC OnLine Mad 2999 
L. Pravina Fernando (Dr.) v. D. Karthikeyan, (Mummineni Sudheer Kumar, J.), 2025 SCC OnLine 

Mad 2982 
M. Avinash v. Collector, (S. Sounthar, J.), 2025 SCC OnLine Mad 2996 
M. Shanmugaraj v. Collector, (S. Sounthar, J.), 2025 SCC OnLine Mad 2998 
Manickapriya v. Manivannan, (P.B. Balaji, J.), 2025 SCC OnLine Mad 2992 
Manikandan Vathan Chettiar v. Madras High Court, (D. Bharatha Chakravarthy, J.), 2025 SCC 

OnLine Mad 2988 
Manikandan v. State of T.N., (B. Pugalendhi, J.), 2025 SCC OnLine Mad 2991 
P. Ganesan v. P. Chinnu, (G. Jayachandran, J.), 2025 SCC OnLine Mad 2976 
Parisha Begum v. Murusamy, (M. Dhandapani, J.), 2025 SCC OnLine Mad 2978 
Prabhu v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 2985 
Pulli v. State, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad 2987 
R. Venkatachalapathy v. Director of Elementary Education, (Mummineni Sudheer Kumar, J.), 2025 

SCC OnLine Mad 2994 
Ramya v. State of T.N., (B. Pugalendhi, J.), 2025 SCC OnLine Mad 2983 
Ranjit Kumar v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 2989 
S. Andal v. Greater Chennai Corpn., (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 3003 
S.K. Mohan v. T.N. STC Villupuram Ltd., (C. Kumarappan, J.), 2025 SCC OnLine Mad 3001 
Starpharma Pty Ltd. v. Controller of Patents & Designs, (Senthilkumar Ramamoorthy, J.), 2023 

SCC OnLine Mad 8398 
Steepin v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 2984 
Sundaram Finance Ltd. v. Cement Carriers, (Abdul Quddhose, J.), 2025 SCC OnLine Mad 2977 
Sundarammal v. Kanagaraj, (N. Sathish Kumar, J.), 2025 SCC OnLine Mad 2980 
Veeramani v. State of T.N., (B. Pugalendhi, J.), 2025 SCC OnLine Mad 2990 
Vijayraj Bhandari v. Mangi Devi, (N. Sathish Kumar, J.), 2025 SCC OnLine Mad 2979 

  
Manipur High Court   [5] 

Khwairakpam Ibetombi Devi v. State of Manipur, (Ahanthem Bimol Singh, J.), 2025 SCC OnLine 
Mani 360 

Laishram Nirmal Singh v. State of Manipur, (A. Guneshwar Sharma, J.), 2025 SCC OnLine Mani 
362 
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Manipur University Casual/Contract/Engaged Staff Assn. v. Manipur University, (Ahanthem Bimol 
Singh, J.), 2025 SCC OnLine Mani 361 

Mohd. Siraj Ahamad v. State of Manipur, (Ahanthem Bimol Singh, J.), 2025 SCC OnLine Mani 359 
Moirangthem Prakash Singh v. State of Manipur, (A. Guneshwar Sharma, J.), 2025 SCC OnLine 

Mani 363 
  
Meghalaya High Court   [9] 

Ericfernando Bareh v. Shillong Law College, (H.S. Thangkhiew, J.), 2025 SCC OnLine Megh 674 
Kamal Goyal v. State of Meghalaya, (W. Diengdoh, J.), 2025 SCC OnLine Megh 668 
Kamee Kyndiah v. State of Meghalaya, (W. Diengdoh, J.), 2025 SCC OnLine Megh 669 
Khoda Lej v. North Eastern Hills University, (H.S. Thangkhiew, J.), 2025 SCC OnLine Megh 675 
Meghalaya Power Generation Corpn. Ltd. v. Odimar Syiemsad, (I.P. Mukerji, C.J. and W. Diengdoh, 

J.), 2025 SCC OnLine Megh 673 
Seng Khasi Hima Mawsynram v. State of Meghalaya, (I.P. Mukerji, C.J. and W. Diengdoh, J.), 2025 

SCC OnLine Megh 672 
Shila Thokchom v. State of Meghalaya, (W. Diengdoh, J.), 2025 SCC OnLine Megh 670 
Shillong Coop. Urban Bank Ltd. v. State of Meghalaya, (H.S. Thangkhiew, J.), 2025 SCC OnLine 

Megh 676 
Shyam Century Ferrous Ltd. v. CIT, (H.S. Thangkhiew and B. Bhattacharjee, JJ.), 2025 SCC OnLine 

Megh 671 
  
Madhya Pradesh High Court   [132] 

Abdul Rafique Qureshi v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 4571 
Abdul Shahid Sheikh v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 4596 
Anil Kumar Sharma v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 4567 
Anita Shakyawar v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 4577 
Anubha Shukla v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4522 
Anuruddha Shrivastav v. State of M.P., (Vishal Mishra, J.), 2025 SCC OnLine MP 4505 
Baby Shahnaz v. State of M.P., (Ashish Shroti, J.), 2025 SCC OnLine MP 4569 
Balmukund Chouhan v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 4581 
Betal Singh v. State of M.P., (Anil Verma, J.), 2025 SCC OnLine MP 4474 
Bhavna v. State of M.P., (Subodh Abhyankar, J.), 2025 SCC OnLine MP 4491 
Bhawarlal Sharma v. State of M.P., (Ashish Shroti, J.), 2025 SCC OnLine MP 4550 
Bhuvneshwari Shrivastava (Dr.) v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 

4515 
Chandrakant Malviya v. Department of Tribal Affairs & Scheduled Caste Development, (Pranay 

Verma, J.), 2025 SCC OnLine MP 4601 
Chhoti v. State of M.P., (Anil Verma, J.), 2025 SCC OnLine MP 4473 
Darbar Jamre v. State of M.P., (Subodh Abhyankar, J.), 2025 SCC OnLine MP 4485 
Dharmendra Mandloi v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 4574 
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